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 Seventeenth  Loksabha

 >

 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/Members.

 माननीय  अध्यक्ष:  आइटम  संख्या  पए  श्री  अनुराग  ठाकुर  जी।

 ..  (व्यवधान)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  FINANCE

 AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF

 CORPORATE  AFFAIRS  (SHRI  ANURAG  SINGH  THAKUR)  :

 Sir,  on  behalf  of  Shrimati  Nirmala  Sitharaman,  I  beg  to  lay  on  the

 Table:

 A  copy  each  of  the  following  Notifications  (Hindi  and  English

 versions)  under  the  sub-section  (2)  of  section  38  of  the  Central  Excise

 Act,  1944:

 1.  Notification  No.  3/2020-C.E.  published  in  Gazette  of  India

 dated  1300.0  March,  2020,  together  with  an  explanatory

 memorandum  seeking  to  increase  the  Special  Additional

 Excise  Duty  on  petrol  from  Rs.  8  per  litre  to  Rs.  10  per  litre

 and  Diesel  from  Rs.  2  per  litre  to  Rs.  4  per  litre.

 11.  Notification  No.  4/2020-C.E.  published  in  Gazette  of  India

 dated  1300.0  March,  2020,  together  with  an  explanatory

 memorandum  seeking  to  increase  the  Road  and  Infrastructure

 Cess  (RIC),  collected  as  Additional  duty  of  Excise  on  both

 petrol  and  Diesel  from  Rs.  9  per  litre  to  Rs.  10  per  litre.
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 [Placed  in  Library,  See  No.  LT  2315A/17/20]

 A  copy  of  Notification  No.  15/2020-Customs  (Hindi  and  English

 versions)  published  in  Gazette  of  India  dated  13"  March,  2020,  together

 with  an  explanatory  memorandum  seeking  to  increase  the  Road  and

 Infrastructure  Cess  (RIC),  collected  as  Additional  duty  of  Customs  on

 both  petrol  and  Diesel  from  Rs.  9  per  litre  to  Rs.  10  per  litre  under

 Section  159  of  the  Customs  Act,  1962.

 [Placed  in  Library,  See  No.  LT  2315B/17/20]

 ..  (व्यवधान)

 श्री  अधीर  रंजन  चौधरी  (बहरामपुर):  महोदय,  मुझे  बोलने  दीजिए।  ..

 (व्यवधान)

 माननीय  अध्यक्ष:  आप  क्या  बोलना  चाहते  हैं?

 ...(व्यवधान)

 श्री  अधीर  रंजन  चौधरी
 :

 महोदय,  अंतर्राष्ट्रीय  स्तर  पर  जब  पेट्रोल
 ..

 व्यवधान),

 माननीय  अध्यक्ष:  सभा  की  कार्यवाही  भोजनावकाश  के  लिए  दो  बजे  तक

 स्थगित की  जाती  है।

 13.19  hrs

 The  Lok  Sabha  then  adjourned  for  Lunch  till  Fourteen  of  the  Clock.
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 14.04  hrs

 The  Lok  Sabha  re-assembled  after  Lunch  at  Four  Minutes  past
 Fourteen  of  the  Clock.

 (Shri  Bhartruhari  Mahtab  in  the  Chair)

 UNION  BUDGET  2020-2021

 DEMANDS  FOR  GRANTS  -2020-2021...Contd.

 Ministry  of  Tourism
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